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ANJANEY.jpg

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
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ANJANEY STEELS PRIVATE LIMITED 1., F1iRe Al @1 o e wreae fafee
1./ Name of Corporate Person ANJANEY STEELS PRIVATE LIMITED 2 wde e s A 1992006
2.1 Date of incorporation of Corporate Person | 19/01/2006 3. wiftyervor e 3Rl BTk IRRER 36 BT,
[ Authorty under which Corporate Regstar of Comparies, e fmfie / o e TR off feet
Person is incorporated /registered NCT of Delhi 4. | o qEer e/ Wiva guar | UT4899DL2006PTC145067
4| Corporats identty number / imited fiabilty | U74899DL2006PTC 145067 e BIARE S
identity number of Corporate Person 5. SR AR YWW e gv s, Ry Ao, wErdR sl
5. Address of the registered Office and Plot No.3, Third Floor, Mahaveer Ji Complex, pratera ARy Bt PICIRT, TCERY, 7o O R,
Principal office (i any) of Corporate Person | L.8.C., Rishabh Jain Vihar, New Dethi -110002 (R P S wraa % Rl —110092
6.] Liquidation commencement date of 23/06/2021 6. BN AR FTIRTAMTIART 123 G@ 2021
Corporale Person . ) Bad fafr
7. Name, address, email address, telephone | Rajesh Kumar Parakh 7. W'ﬂ'{mﬂ §~—ﬁ3fﬁﬂ, YT'T‘H?H’II‘\' 9RY
number and the registration number of | 5/51, 2nd Floor, W.E.A., Karol Bagh, AT T CRBOTHR |5/ 51, 2R e, SRR S, FRITI,
the Liguidator New Delhi-110005. Mob.: 9811350848, ¢ freetl — 110005 WYETE o : 9811350848,
Email: parakh.rajesh@gmail.com, 411?-[ parakh.rajesh@gmail.com,
vol.liganjaneysteels@gmail.com vol.liganjaneysteels@gmail.com
Reg No. BBIIPA-Q0TP-PO2T222017- 2018110516 _ wofY. 3. IBBIPA-D01/P-P00272/2017-18/10516
8.1 Last date for submission of claims 2200712021 8. ST ST R ) SAfer et 22 (a1 2021

Notice is hereby given that the Anjaney Steels Private Limited has commenced voluntary
liquidation on 23/06/2021.

The stakeholders of Anjaney Steels Private Limited are hereby called upon to submit a proof of their
claims, onor before 22/07/2021, to the liquidator at the address mentioned againstitem 7.

The financial credftors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
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Submission of false or misleading proofs of claim shall attract penalties. Sdi- T & Tl ST TR STOT R SR St Bl | p—
Date: 25.06.2021 e Rajesh Kumar Parakh, Liquidator RrfRr s 25 577 2021 MY FAR IR, Rl
Place: New Delhi Registration No.: IBBI/IPA-001/IP-P00272/2017-18/10616 P Reeh iSO . 1BBIIPA-001IP-P00272/2017-18/1051
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